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CENTRAL ADMINISTRATIVE TRIBUNAL
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DAT. OF DECISION 1602.2005.
'\ B vk o ‘-i Sri LOkpaOti. ﬂ’sﬁ}'letlll‘kClﬂaﬁ e © ©° &4 © 0 ¢ e % o o9 e v 92 © o ‘ﬂ ﬂ‘ e < OI_&PPLIC‘T-‘QEH(S)
®
. ... uax. AK, Bora, Hr. B.K. Talukdar, . ......AUVOCAT.. FOR THE
_ APPLICANT(S),
~VER3US -
Union of India & Qrs. .RESPONLENT(S)

-."00000650009000OUOOGQOOOQOQGOOOCOOOOCOOGOOOOGoooopnnho.ﬁg

Rxy Ms. U. Das.

. . "H]) NTEROT mTHRE
Aaonoaotﬁboooaoooooooodeo‘ocog..aq.,aoooaﬂ°°9°99°"'°""‘9°'. VOC[\‘LL "“‘OR ”"HL‘

RESPONDLNT (S) «

THE HON'BLE MRo M.Ks GUPTA, JUDICIAL MEMBER.

TH: HON'BLE MR.

1. Whether Reporters of local papers may be allowed to see the
© judgment 2

b}

20'

To be referred to the Reporter or not 7
3, Whether thei ordships wish to s=e€ the fair copy of the {\ﬁo
Judgment ? . :

'4. whether the judgment is to be circulatwd to the other senches

Judgment delivered by Hon'ble Menmber (J).
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 Qriginal Application No. 33/2005.

" CENTRAL ADMINISTRATIVE TRIBUNAL ::: GUWAHATI BENCH

Date of Order : This t.h<=:,16“h ‘day of February, 2005.

THE HON’BLE MR. M.K. GUPTA, JUDICIAL MEMBER.

Shri Lokpati Shukla

Son of Sri Ashok Kumar Shukia
Pharmacist, Grade —III, Lumding Division,
N.F. Railway, Lumding, at present working
At Divisional Railway Hospltal Lumding,
NF. Rallway

By Advocates Mr. AK. Bora, Mr. BX. Talukdar.

- Versus-
- \

. Union of India, represented by the General Mariager;

' NF.Railway,‘Maligaon Giwahati — 781011,

The General Manager P)
NF.Railway, Maligaon, Guwahati — 781 011

The Asstt. Geéneral Manager ®)
" NF.Railway, Maligaon, Guwahati — 781 011.

The Chief Personnél Officer, N.F. Railway,
Maligaon, Gtwahati — 781 011. -

The Chief Medical director, g
NF. Railway, Maligaon, Guwahati — 781 011.

Thﬁe;f Medical Superinténdent, NF. Railway,

Lyfnding Division, P.O. Lumding, Dist. Na,ga,on Assam ,

The General Manager (P), North Central Raxlway,
Allghabad Headquarter, Allahabad, UP.

By Advocate Ms. U. Das.

ORDER{ORAL[ -

M.K. Gunta, Member (J): -

.. Applicant. |

... Respondents |

Heard Mr. B.K. Talukdar, learned counsel for the applicant.
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19(3) of the Administrative Tribunals Act, 1985. No order as to costs.

2. By the present O.A. the applicant, Phaxmacist Grade III, N.F. Railwa‘y, geeks
drrectnon to respondents to dtspose of his representatlon dated 27.12.2004, whereby he
had requested for Inter Railway transfer from N.F: Railway to North Central Rarlway

on the ground that he being the only son is required to attend and fook after lus ailing

?

parerxt He has undertaken to forego his seniority and proposed to accépt bottom

semonty if such Inter Ra.llway transfer is acceded to. It is contended that North Central '

leway has no objection for such Inter leway transfer ‘as- mdacated vide

communication dated 14.01.200.‘4 {Annexure — C).

3. | Onperusal ofthe O.A andupon ﬁearing the learned counsel for the appliéhnt,l
am of the view that interest of justice would be served if the Respondent No. 1, the
General Manage:', is directed to dispose of the appliqémt’s request by pas';sing.'r'easoned

and speaking order keeping in view the Rule position as well as and instructions on the

~ gaid subject. This exercise shall be completed within a period of two months from the

date of receipt of this order.
The O.A. is accordingly disposed of at the admission stage itself under Section

[N

b4 | ) : o ' ) _ YVD——

s | »
>l A | W (M.X. GUPTA )
/ T ~ JUDICIAL MEMBER
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Shri Lokpati Shukla.................. Applicant.
. -Versus-
Union of India & Ors... Respondents. |
INDEX
S1.No. Annexure Particulars Pages.

1 - -Application— - — - 4-6
2. - Verification- — - - {
3. A- Application dtd. 1.2.2003. -~ — @ - 10
4. B- ‘Letter drd. 30.7.03. —  — - H
5. C-® Letter dtd.14.1.2004. — — - pCI
6. D- Letter dtd. 8.4.2004. ~ — - ‘>
7. E- Letter dtd.21.5.04. _ . - L4
8. . F- Application dtd.27.12.2004.~ - by

9. G- Affidavit sowrn by the applicant, .f £ - 17

dtd. 27.1.05.
10. H- Medical Discharge Certificat. «~— — e
11. I- Medical Ultrasound whole abdomen. - - 19
. .
‘ ®
Filed by:-

( A.KX.Bora)

Advocate.

.;v’

- L “' i

My D K Palusdal

A—e‘wocaﬁ ez -
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL,GUWAHATI BE

23.1.2002-

'1.2.2003-

30.7.2003-

14.1.2004-

8.4.2004-

21.5.2004-

27.12.2004-

27.1.2005-
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Shri Lokpati Shukla........ e, Applicant.
-Versus-
Union of India & Ors... Respondents.

List of Dates and Synopsis of the application

The applicant joined Ralways as Pharmacst in Grade-III service at
Lumding Division.

The application of the applicant with bio-data and declaration for inter
Rail%ay transfer from N.F.Railway,Maligaon to North Central Railway,
Allahabad. -

The General Manager(P), N.F Railway, Maligaon, forwarded Applicant’s
application dtd. 1.2.2003 to the General Manager(P), North Central

~ Railway, Allahabad.

Advance copy of the letter of the General Manager(P), North Central
Railway, Allahabad to the General Manager(P) , North East Frontier
Railway, Maligaon requesting to intimate the date of release of the
applicant. '

Letter from General Manager(Works), East Frontier Railway, Maligaon to
the General Maﬁager(Works), North Middle Railway,Allahabad,Utter
Pradesh, requesting to submit a Xerox copy of the letters under reference.
Letter ﬁom General manager(P), North Central Railway, Allahabd to the
General Manager,N.F.Railway, Guwahati, sending the photo copy of
transfer order of the applicant.

Application of the applicant praying for reléasing him immediately &t aaaérm at
Allahabad.

Affidavit sworn by the applicant regarding his parents’ serious illness.

Al voent-e

10 ~2~05~
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Shri Lokpati Shukla,
Son of Sri Ashok Kumar Shukla,
Pharmacist, Grade-III,Lumding Division,

N.F.Railway, Lumding, at present working

at Divisional Railway Hospital, Lumding, N.F.Railway.

...... Applicant.
-Versus.— _
¢ 1. Union of India, represented by the General Manager,

N.F.Railway, Maligaon, Guwahati-781011.

2. The General Manager(P),
N.F.Railway, Maligaon, Guwahati-7810011.

3. The Asstt. General Manager(P),
N.F.Railway, Maligaon, Guwahati-781011.

4. The Chief Personnel Officer, N.F.Railway,
Maligaon, Guwahati-781011.

5. The Chief Medical Director,
N.F Railway, Maligaon, Guwahati- 781011.

* 6. The Chef Medical Superintendent, N.F.Railway,

Lumding Dvisi.on, P.O.Lumding, Dist.Nagaon,Assam. ‘

7. The General Manager(P), North Fm}iﬁer Railway,
Allahabad Headquarter, Allahabad, U.P.

Respohdents.

The humble petition of the above named applicant.

voeol-e
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Details of the Applicant .

1.

@)

€)

4)

Particulars of the order against which the application is made:-

The application is made: -

()

(ii)

(iif)

For direction to the respdndents, 1 to 6 for releasing tﬁe applicant
forthwith in order to enable him to join at Allahabad Division, North
Central Railway in Grade-1II , Divisional Railway Hospital,
Allahabad, N. Railway (N.C.Railway) as the applicant’s parents are in
death bed. . ' |
For taking necessary action forthwith as the letter dated 21.5.2004 of
the General Manager (P), North Cenral Railway, Allahabad,
Headquartef, Allahabad. '
For disposing the application /appeal of the petitioner dated -
27.12.2004.
Jurisdiction.
The applicant declares that the subject matter of the application is within
the j8risdiction of the Hon’ble Tribunal. - )
Limitation. ’
The applbicant declares that the application is within the period of
limitation under Section 21 of the Administrative Tribunal Act. 1985.

Facts of the case :-

4.1.  That the applicant is a citizen of India and as such, he is entitled to
all the rights and privileges guaranteed under the constitution of
India, including all the right of the law of the land in question.

4.2.  That the applicant is a pharmacist, Grade-1II of the Medical
Department of N.F.Ralway. He joined his service on 23.1012002

N under CMS/LMG/N .F.Rai.lway. The applicant is thé only son of

his parents who are residing at Allahabad. The petitioner’s parents
are in deathbed state of health. There is none to look after them at
the time dependency in respect of their life and livelihopd at
Allahabad. In order to look after them, the applicant having
accepted bottom my?has sought for transfer from Lumding to
Allahabad.

The copy of the application is annexed herewith and

marked as Annexure-A

8



4.3.

4.4.

45 ¢

4.6

That the General Manager (P), Maligaon, N.F.Railway forwarded

his application to the General Manager(P), North Ceniral Railway,
Allahabad on 30.7.2003.

The copy of the said letter dtd. 30.7.03 is enclosed

herewith and marked as Annexure-B

That the General Manager(P), North Central Railway, Allahabad
has accepted the Inter Railway Transfer request of the applicant
and requested the General Manager(P),N.F.Railway, Maligaon to

intimate the date of releasing the applicant.

The copy of letter is annexed herewith and marked

as Annexure-C

That the General Manager, North East Frontier Railway, Maligaon,
has not yet released the applicant in spite of the humble request of
the applicant. It is to be noted that on 8.4.04 the General Manager,
N.F Railway, Maligaon, sent a letter to the General Manager,
North Central Railway, Allahabad asking the said office to verify
the transfer order of the petitioner from N.F.Railway to North
Central Railway vde letter No.E/283/140/13/Med/Pt. 8 issued by
the General Manager, N.F.Railway, Guwahati.

A copy of the said letter dtd.8.4.04 is annexed

herewith and .marked as Annexure-D(Translated).
That thereafter the North Central Railway, Allahabad in respond to
the said letter dated 8.4.04 of the N.F.Railway, Maligaon, duly
verified the transfer order of the applicant and sent a letter dated
21.5.04 toe the N.F.Railway. ’

A copy of the said letter dated 21.5.04 issued by the
General Manager, N.C.Ralway, Allahabad is

annexed herewith and marked as Annexure-E.

)

Lok R SR ekl



4.7

4.8

That thereafter the respondents No.1 to 6 did not take any action
and the applicant being aggrieved at the aforesaid action of the
respondents on 27.12.2004 submtted an appeal/representation

before the respondents to release him for going in the new post an

transfer from N.F Railway, Maligaon to the N.C.Railway at

Allahabad and te respondents No.1 to 6 also did not take any
action for disposing the said appeal/representation of the applicani

as yet.

A copy of the said ai)peal/representation dated

27.12.04 is annexed herewith and marked as

Annexure-F.

'

That the applicant begs to state that he has demanded justice but
the same has been denied to him and he has no other alternative or
efficacious remedies other than the instant application to this
Hon’ble Tribunal.

- 4.9  That this application is made bonafide and for ends of justice.
5. Ground for reliefs with legal provisions: -

5.1, For that the Respondents have not released the applicant without
any rhyme and reasons which caused immense hardship and
mental depressions to the applicant.

[ ]
5.2.  For that the respondents action are not justified and bad in law as
well as in fact.

5.3.  For that malice in law and malice in fact is potent in the facts and
circumstances of the case.

5.4.  For that the applicant is the sufferer for not releasing him which

cannot be common ﬁa@ged under the guide of Administrative

fairness.

-

‘Q_Q)L Patte Sheekd



5.5.  For that the action of the respondents is the result of arbitrariness,

L@KP"JZ Shectde 7y

and whimsical and unreasonable 'delay in disposing the
appeal/representation infringed the rights of the applicant under
Article 14 and 16 of the Constitution of India.

5.6.  For that the unjust and unfair treatment in the action of the
respondents is explicit.

5.7.  For that in view of the matter, the applicant is entitled to the reliefs
sought for

6.Details of the remedies exhausted:-

The applicant declared that he has preferred appeal dated 27.12.2004
without any result and there are no other efficacious remedies under any Rule and

this Hon’ble Tribunal is the 6nly forum to adjudicate the subject matter.

7. Matters not previously filed or pending with any other Court :-

The &pplicant declares that he has not filed any case on the subject matter
before any court, forum or any other institution. However, he has preferred an

appeal as stated at above.

8. Reliefs sought for :-

Under the above facts and circumstances the applicaht prays for the

following reliefs.

8.1.  The respondents No.1 to 6 may be directed to releése the applicant
forthwith from their present office at Lumding as requested by the General

[
Manager(P), North Central Railway, Allahabad. (Annexure-C) in view of the

acceptance of the request transfer of the applicant.

8.2.  The respondents No.1 to 6 may be directed to dispose of the
appeal/representation dated 27.12.2004 within specific time.
8.3.  Any other relief or reliefs as the Hon’ble Tribunal may deem fit and

proper.

The above reliefs are prayed for on the ground stated in.para 5at

above.



10.°

11.

12.

Interim Relief:-

During the pendency of this application, the applic;ant prays for the following

interim reliefs:-

9.1.  The release of the applicant is considered immediately in order to enable

him to join at Allahabad as his parents are in deathbed.

9.2.  Any other relief or reliefs as the Hon’ble Tribunal may deem fit and

proper.

- The above reliefs are prayed for on the grounds stated in para 5 at

above.

This application is filed through the Advocates.

Particulars of postal order.
) IPONo- =2oG {6006
ii) Date of issue — 2.5 . 2605~
iil)  Issued from —
iv) Payable at-

List of Enclosures:-

As per Index.

\?

4
4

:
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VERIFICATION

I, Shri Lokpatx Shukla, Son of Sri Ashok Kumar Shukla, aged about 30 years at
present working as Pharmacist in the Divisional Rallway Hospital, Lumding
N.F.Railway, to hereby verify tat the statements made in the paragraphs 1,4,6 to 12 are
true to my knowledge and the statements made in paragraphs 2,3, & 5 are true to my '

legal advice and that I have not suppressed any material facts.

And I sign this verification on this  th day of February, 2005 at Guwahati. -

Lerpo® Sutole

1 oxpets 3o

Signature.



e | | N.F.RAILWAY
N

APPLICATION FORM FOR INTER RAILWAY TRANSFER®

NOTE I‘tus form may be filled'in duplicate in the case of Inter Divisional ,Departmental Transfer and Triplicate in case y
Deputation /Inter Railway Transfer sought. ) '

l. Name = | ’ . :bok ()A'r_n: ShowwA
2. Designation - | N : Pharmacis o
3. Staff /Ticket No. : : :
~ 4. Unit in which Working S : MED\epL
5.Date of Birth S : : \B-08- \QzL
6.Category in which Grade , ' : '
(a) Appointment : : APPOWTMENT
@ Confirmed 3 S :
(¢ ) Continuously ef.g. for more than 3 month
7. Transfer sought to state post name of station , : AlLtavasho Dwisen,
Department Division Rly. project . N. Qanway LN -G Rpnuwpy)
8. Acceptable basis for Transfer _ :
(Stick out which ever is not applicable) . 1) On Reavest AT Botrom
\La} On request at bottom seniority in recruitment grade ! Senery o
[b] Mutual Transfer - : :

[c] Against all for volunteers - o
(Give particulars of call letters and job applied for )

9. If under 8(a) state your special : Ganme T | Dl Ry T\"*’S""”'"R“—
[a] Condition if any (Eg. Grade post station of P Altanagas ,
posting Qrs. Etc, : N Q. f\,'\j'. C-Quy |

[b] If transfer under 8 (b) Bttach one . éopy of colléag‘ues :
application on similar form he should affix his signature
and state his name staff T/No. Designation and address -

10. Educational Qualification : : . Puprmp
11. Medicai Category ~ :
12.Caste . . H S \'VA (VI
13. ,Specia_l Remarks ,if Any ' _ “MYY FATHE L ok MoTigp Age oL
: | Aro - T A Tie ondy Sev 1
o _ Look AFTER Thegm,
14, Residential Addres o ) : . SE e |
o - o cdioss N R e \?)S},'% Fr JnemaL Ka Hara
o - Aupunagas
15. Remarks of immediate Superiors :
Forwarding File No. ‘ - ! S ™Mo o P13
Date of forwarded . Dol ]onfe
'Dale , " B » v ¢ : 6\.151,03
SIGNATURE OF APPLICANT

KOP>
e

(opma®



3 DECLARATION

\-Q d PAT:I‘. SH\)\LLA I . full pame do heré by declare that I am
Eager for any transfer to ; Bemg arranged on the basxs of ‘Q’ Mutual Exchange /Own’ request  and
Express the following' - :

1.>{a] I shall abide by and accept the Semorrty as admissible under the Rulés for mutual transfer
: \Ib]’f shall accept bottom semonty under the rules as transfer sought for is at ~my own. request

2 I shall accept posting to ' any Statron /Oﬁice/ /Unit / DlVlsxon of the Railway to whrch I shall be
Transferred.

3. Iam aware that I am neither entitled to transfer passes nor TA/DA joining time .

4. 1shall not claim for anbtmem df-'lRly' Q. of Tum.

5. Ishall deposit secunty money as rcqunred and when requtred for the post to which Ia am seeking
Transfer. ;

6. Ishall undergo initial /r?efr‘esher' ‘eotuee and first aid training tour as required undér the rules

i

7. Ishall comply with the rules regulatrons and instructions cormected with the duties of the post
to which Iam seekmg a transfer . :

8. Ishall not seekatransfer to . _
Railway : . - Division

v | =B LRI

. Signature of Applicant

Witnesses :
Declaration given in my f)reSenee' : ’
1. Signature gg’:@ - "1. Signature ML

Full Name M,\;ta\ &b Full Name 'N;ij‘”f‘ Nath

Desrgnation @{WM L .4 \Srr~ s ' Deéignatioh : progmacist G
St?ﬁon . : OCuxm,a&w\é’,_ o Station : L—umckﬁv\?r'
Date : 0i-q 203, Date : - 2- Qm_a-

_ - .

NOTE : Mention here Rarlway ir. case ot Inter Ranlwziy Transfer and the Division Urut of the Railway

To which Transfer is soughi Retam the applicable and strike off the other 1 (a) or (b) only
Should be used as. appropnate




[ o / e
3 ‘\ .
v %

1. Name

2. Father's Namc,?
3. Date of:Birth'.A‘
4. Community
5.‘Railway

6. Divisiott

7. 'Mode of mltnal appomtment '

8. Branch /Department

9. Permanent- Désignatioﬁ
( Substantive}
(a) Scale of Pay(Substantlve‘
(b) Date of Entry into present
Grade (subs'ta"ntive)

10. Seniority Umt Dmsnonal

BIO - DATA

. Lok Pars Shuag

‘S Asnor, Kumag Stoed

13- 0B =194

\'\lN o\

N-E Rap L\WAY

\—QM':)\&G—r "ﬁ\’\w‘\; o

sy Qeénv\TMENT Bopno

MEdicaL

PHP\(LMF\Q\S’T . Gepaoe ~ TR

(LS00 ~ Zoe0)

23 S 'gﬁmggy 208072

or zonal. Sernonfy

o 11. Medlcal uatcgory

12. Acceptcd botton b.,ruomy‘»

-or not

- 13, Educahonal Qaaldicatxon
{aj Acadetmc

_ [b} Tecﬁn‘icéi?- ;

14. Present Postai Address

" any

gore 595)"

) Mwﬂlv'ﬁw/\p

fc] Compuicrknowiedge if

Acceorem

B Se.

. Pnaempa

JES

C TOWIS\oAL QF\\L\«)A\: 'ho%m’\‘A\_

\ [}
— UMD Ca

NCE Rayy wa»;l

Signature —3el, A SR,
Eraployees Name . Lo\i?Aﬁ; S‘Hu P

L )
Qhﬁamﬁcss’:r-/ AL



ST oPRcs OF T :
B . . . CHNERAL MARAGER (81,
I’&@IM? 8 ﬁ C:Wf"\ f‘h’i‘l - 3.-30 ,

 Neo &/260/Me/13 (iod) PE VIIT  DBated s JO-7-208%

: V' &Lm kximt”&anww tramm of shri Iwakﬂazmé,

- Aukls) Ehmmaatﬁz,xn_m seale . .

- umm ﬁm M &s‘lﬁpa&:& Shukla; B’hma@iﬂ%

' en IIX/LM? in scale K, 4500+7€9¢/i wotking under CHMS/ING/
Ws¥e Roilwsy for his Inter Retlvey trensfor Stom HE ﬁ@i.lamg
te Hayth Conteal Budlwey/dllabelkst en sccoptpnes of mtm
sm»nty i& i@rmm tor const Maﬁim —g;«!:aawf‘ ,

o

!‘!aa am&m pa&%&euﬁm 29 @ﬂfm w m
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'NORTH CENTRAL RAILWAY
Aalaie Headgquarters Office
Allghabad

Sub Inter Rly own requwt trnsfer of Sho Lokpati Shukla, Pharmadst
‘Gr.I0 in Scale 4500-7000 under CMS/Lumding/N FRly. to

NCR/ALD.

est of Sh.. Lokpati Shukla/Phanmadst Gr. I in Scale

50 7000- nder. CMSII.mndlng N.F Rly. has been accepted by the competent authority on
fitan o ofbottom seniority’ subject to the following oondmons

i LA

fThe above order is issued subject to the condition that he is free from DAR/SPE
.Vl‘g.»ang\e

12

?’* 2ooTHe memoranckxm!erdpf paring ﬂ1e.m11ployee should have the photoeraph of the -

i ployee ‘pasted- on it duly attested in a manner that the signature of the
rdeasing - official and the rubber stamp below that appear partially on the

. photographi and partislly on the paper out side the photograph.

' TA/DA; Trander pass, joining time and composite transfer grant etc. are nol

admissible to him on the above account, the transter being on his own request

above staff should be directed to report to GM@),NCR Allahabad for

fmtherposung

The date of releasing may be intimated to this office for record 4

& He Mﬁ the tgmélilyT, for fer Railway transfer and possesses the direct

it et qualifications.

(®. S. Bisht)
for General Manager(P)
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- East Frontier Railway

No.E/283/140/13/Med/Pi-8.

~ To,

The Gmanager(w orks),
North Muddte Railways,

Allahabad, Uttar Pradesh.

~ 13-
v%\w%w/ﬂ &

-_____—‘_’-________J

Office-
Generai Manager(Works),
Maiigdon, GuWahati—ll
Dated:-08-04-2004

Wil

Sub:-  Shri Lokp nt;/ Shukla, Pharmacist of Grade-1II, from uast Frontier Rallways to

North Mfiddte Rallways, Axlahaoad

Ref- Railway’s letters datec 30.7.2003 and 7.17.2003.

In reference to-the_._ above subject, I beg to state that Inter Railways Transfer of Sri

Shukla was sent to you for necessary action, but no action has been taken so far by you.

Sri Shujida had attachec herewi‘th a photocopy of your office letter No.

797/E/IRT/MED, in connecticn with kis iransfer application, a Xerox copy of that letter

is attached herewith for ready reference.

Please submit a Xerox copy of the said letter of your office, so as to verify

whether such a letter was actually issued or not and so that further proceeding can be

«

made.

Sd/- Hlegible.
(N.N.THAKUR)

...°Works Officez/N.G.
General Mangger/Works,

Guwahati.
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" NORTH CENTRAL RAILWAY -

Headquarter Office

S Allahabad
NO: 797-EARTINCR/Med v, " |
Dt 21-05:04 |~ -

General Manager (P) -
N.F.Railway s e
Guwahati .

1

Sub: Inter Ra{:il'wayudw&f‘éﬁuest transfer of shri Lokpati Shukla Pharmacist il

J

N.F Railway to N.C.Railway.
Ref. : Your latter No.E/283/140/13/Med/Pt. Viii Dt 08-04-04,

In reference to your letter quoted above, one photocopy of transfer order of Shri
Lokpati Shukla, Phatmacist Il of N.F Rly. is enclosed herewith for further action.

(P.S.Bisht)
For General Manager( P ).

Appucant. .

Sd/-Lokpati Shukla,
Pharmacist, Lumding

Divisional Railway Héspital,



- To,

Aynpsuce-
(T ranslated Copy)
Dated:- 27.12.2004.

*——‘————_—_——

The General Manager(Worsk)/Maligaon, East Frontier Railways,
The Deputy General Manager/Maligaon, East Frontier Railways,
The Cluef Works Officer/ Maligaon, East Frontier Railways,
The Chief Medical Director/Maligaon, East Frontier Railways,

ol o A

Sub:-  Submission regarding transfer.
Ref:-  North Middle Railway to Inter Railway Transfer, subject be approved vide letter

No. 797-E/IRT/N CR/Med. Dated- 21.5.2004.

Sir,

I Lokpat1 Shukla an applicant is working in the post of Pharmacist under East
Frontier Rallways Lumding Division and I would like to draw your attention as above
mentioned subject relating to Inter-Railway Transfer.

® .

‘ SlI‘ I sent an application for hlter-Rallway transfer from East Frontier Railways to
North Middle Rallways at Allahabad In this connection vide a letter No.797-
E/IRT/NCR/Med. Dated 21.5.2004 was approved from Allahabd, North Mlddle Railway
and accordingly, it was duly received by your ofﬁce at Maligaon with reference to the
above subject, but no action seems to have been taken by you so far, while I am eagerly

waiting in the hope of necessary action. .

Sir, that my parants (mother and father) are suffering from old age and ailments I
am only son for wh10h the responsibility of the family come to me as a whole and as
such, I-am unable to look after them due to far dlstance and non-avaxlablhty of time. It
being the position, my parents have to undergo sufferance. My father has undergone two

major operations- of kidney and gall-bladder.

- 1, therefore, request your honour to look into my matter sympathetlcally and allow
me to go on transfer as prayed for, so that I can proceed to Allahabad and resume my
duties with North-Middle Railways.

Thanking yoo.
Applicant.

) - ' Sd/-Lokpati Shukla,
J 397’ ' ' -~ Pharmacist, Lumding
A7 . Divisiorial Railway Hospital,

Lt
it

2




I, sri Lokpati Shukla,

/0. i Ashok  Kumar Shukla inhabjtant

ilway Hoqlitdl, NoF 'Railway. PO,
Lumding by meéssion Railway

-out 30 Y ears,

of Lumding Teowng Divisional Ra

o’-
PeSe ~ Service (Pha_rmasist), aged ab-
do hereby Solemnly affirp

and declare ag followss~
' That, 1 ap 4 Citizen of

] India by birth
ing /in the above noted

and at present 1i.
address,

That, my Permanent Resfdentail Addraess
JAGRALKAHATA, * ALLARABAQ. M. p.

\

is Homev No. 135/18-~ ¢

3. That, I am the orly  Son of y Pearents ., This is true.

That, - py Pearents are Qlgd in age anpd lying in the death
. ° '

bed condition . Thig is trye.

) o That, There ig no other Perepn te Lookafter my Pearents in
this Condition oot of me. This is true,

Contd.D/Z......
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caused mental

agany and distress
P ea':i‘enxts. - This {

of nmy
Sbi ti‘LQo .
_.‘.V...EJ..L.E;}.,,E_.LLLLQ__N_’__
o ‘e .
e I, Sri Lokpat Shukla, the -deponent. do-hereby Solemnly appi.
~Im  and dje’élare 't’habt' ',‘the cont
. I . .

ents of thig Affidavit

the best Pf‘ and' beljef e 1

are trug tgp

my kn‘p'mledge Pt @y hand on this Q7 i

days of :)é;r’u;cry, : ?.'QLi_:’a.'_

) Oeponent.,
.A\‘
5/t « deciaréd beFore

me by the d
~ied by Mrs @,

monent whg
Ad \Ib éatay

is identif-
S/Nagar Court, |

A< Chowdhyry, Hojai,
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- Kalra Nursing Home
. 1741, Mecrapur, Allahabad Phone 658677 » '
i ‘ - -
DISCHARGE CARD
NAME......... o B (T e CIe S S e AGE L 32 — =
UNDER CARE OF DR........A 6 Jealss e
' D.OAD. AL W .o or 2 d e s o O, 01,2 ne? s
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Fhong . Clinic cum esi, @ 2601805, 2 'Cﬁ._‘ét‘\

Kriti écanmry Cemre ( ‘P) Ltd,

A TRy
'$UPE

55-B, Lowther Road (In front of Mea/cal c.o.'lege). Alluhabad.

PATIENTS NAME
DATE

AGE / SEX
REFERRED 8Y

—— ¢ ASHOK KUMAR SHUKLA |
: 17/November/2003 '
50/M
¢ DR.RK.XKAPOOR.

(

* ULTRASQUND WHOLE ABDOMEN )

REPORT !
LIVER

GALJ, BLADDER

PANCREAS
SPLEEN -
KIDNEYS

URINARY HLADDRR

PROSTATE

IMPRESSION:

DR.SK.GUPTA;MD

Normal in size & shape . Mild fatty cham,es arc present. f.umlu patic
biliary radicals are not dilated.
Normail wt s17¢ & shape. A hyperechole valuulus (stew 1T i3 l,uau\t

b O

CBD & Portal vein are normal in calibre,
[ )

Normal in size & echopaticrn.
© Nomal in size & u‘hopattern
Left kidney is normal in sizc & shape . No calculus or h) dronephrosis
vhanges are present .
Right kidney is pormal in size & shape. Evidence of bydronephrosis
changes are present. A hyperechoic caleulus (29mm dia) is present at
pelviurcteric junction.
No ascites or lymphadenopathy seen.
Distended with wrine No calculus or debris pxc*:ent
PVR-----28ml.
Enlarged in sivze. Parenchymal calcification present.
Size:47x3Ix36mm
Weight:30gms
FINDINGS ARL bL‘bGES'l IVE OF :-
CROLELITHIASIS.,

HYDRON EPHROSIS RIGHT S1D6 WITH CALCULUS AT
PELVIURETERIC JUNCTION,
LN
p J
DR.PANKAJ KAMRAMD DR.\’.K.AC#I YAL;MD
N
\J

te - :6‘)\/
(WP s
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